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Supreme Court [24]

Andhaimuli Baheer v. State, (Bela M. Trivedi and Prasanna B. Varale, JJ.), 2025 SCC OnLine SC
1060

C.T. Kochouseph v. State of Kerala, (Sanjiv Khanna, C.J. and Sanjay Kumar and R. Mahadevan,
J1.), 2025 SCC OnLine SC 1073

Dashrath v. State of Maharashtra, (Dipankar Datta and Manmohan, JJ.), 2025 SCC OnLine SC
1054

Disha Kapoor v. State of U.P., (Sudhanshu Dhulia and K. Vinod Chandran, JJ.), 2025 SCC OnLine
SC 1070

Gauhati High Court Bar Assn. v. State of Assam, (Manoj Misra and Aravind Kumar, JJ.), 2023 SCC
OnLine SC 2385

Gopal Govind Lakade v. State of Maharashtra, (B.V. Nagarathna and Satish Chandra Sharma, JJ.),
2025 SCC OnLine SC 1059

M. Seetharama v. Future General India Insurance Co. Ltd., (Sudhanshu Dhulia and K. Vinod
Chandran, JJ.), 2025 SCC OnLine SC 1071

Mahendra Magruram Gupta v. Rajdai Shaw, (P.S. Narasimha and Joymalya Bagchi, 1J.), 2025 SCC
OnLine SC 1068

Mahnoor Fatima Imran v. Visweswara Infrastructure (P) Ltd., (Sudhanshu Dhulia and K. Vinod
Chandran, JJ.), 2025 SCC OnLine SC 1062

Muruganandam v. Muniyandi, (P.S. Narasimha and Joymalya Bagchi, JJ.), 2025 SCC OnLine SC
1067

Nadeem Ahmad v. State of U.P., (B.V. Nagarathna and Satish Chandra Sharma, JJ.), 2025 SCC
OnLine SC 1065

Paritala Sudhakar v. State of Telangana, (Sudhanshu Dhulia and Ahsanuddin Amanullah, JJ.), 2025
SCC OnLine SC 1072

Rajumon T.M. v. Union of India, (Abhay S. Oka and N. Ketiswar Singh, JJ.), 2025 SCC OnLine SC
1064

Ravish Singh Rana v. State of Uttarakhand, (Sanjay Karol and Manoj Misra, JJ.), 2025 SCC OnLine
SC 1055

Renuka Prasad v. State, (Sudhanshu Dhulia and K. Vinod Chandran, JJ.), 2025 SCC OnLine SC
1074

Rohan v. State of Gujarat, (Sudhanshu Dhulia and K. Vinod Chandran, JJ.), 2025 SCC OnLine SC
1056

Sarla Gupta v. Enforcement Directorate, (Abhay S. Oka, Ahsanuddin Amanullah and Augustine
George Masih, JJ.), 2025 SCC OnLine SC 1063

State of Chhattisgarh v. Rakesh Kumar Ratre, (Bela M. Trivedi and Prasanna B. Varale, JJ.), 2025
SCC OnLine SC 1061

State of U.P. v. Gaurav Kumar, (P.S. Narasimha and Manoj Misra, JJ.), 2025 SCC OnLine SC 1069

Suresh Kumar Agarwal v. Haldia Steels Ltd., (Vikram Nath and Sandeep Mehta, JJ.), 2025 SCC
OnLine SC 1053

Umashankar Yadav v. State of U.P., (P.S. Narasimha and Joymalya Bagchi, JJ.), 2025 SCC OnLine
SC 1066
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Vijay Kumar Padalia v. State of Uttarakhand, (Sanjiv Khanna, C.J. and Sanjay Kumar, J.), 2025 SCC
OnLine SC 1058

Vishal Tiwari v. Union of India, (Sanjiv Khanna, C.J. and Sanjay Kumar, J.), 2025 SCC OnLine SC
1057

Wikimedia Foundation v. ANI Media (P) Ltd., (Abhay S. Oka and Ujjal Bhuyan, JJ.), 2025 SCC
OnLine SC 1075

Allahabad High Court [33]
Adil Shamsi v. State of U.P., (Chandra Dhari Singh, J.), 2025 SCC OnLine All 2793
Ajay Singh v. State of U.P., (Prakash Padia, J.), 2025 SCC OnLine All 2809
Anis Khan v. State of U.P., (Saurabh Srivastava, J.), 2024 SCC OnLine All 8637
Anitav. State of U.P., (Saurabh Shyam Shamshery, J.), 2025 SCC OnLine All 2802
Awdhesh v. State of U.P., (Brij Raj Singh, J.), 2022 SCC OnLine All 2636
Babita v. State of U.P., (Saurabh Srivastava, J.), 2024 SCC OnLine All 8639
Bajrangi Singh v. D.D.C. Admin., (Saurabh Lavania, J.), 2025 SCC OnLine All 2807
Bhagat Singh v. State of U.P., (Karunesh Singh Pawar, J.), 2022 SCC OnLine All 2637
Bhola Ram v. State of U.P., (Donadi Ramesh, J.), 2025 SCC OnLine All 2801

Dhananjay Nishad v. State of U.P., (Ram Manohar Narayan Mishra, J.), 2024 SCC OnLine All
8631

Dhanesara Devi v. State of U.P., (Saurabh Shyam Shamshery, J.), 2025 SCC OnLine All 2804
Gaurav Krishnani v. State of U.P., (Pankaj Bhatia, J.), 2025 SCC OnLine All 2800

Hargovind Pal v. State of U.P., (Prakash Padia, J.), 2025 SCC OnLine All 2811

Imran Khan v. State of U.P., (Arun Kumar Singh Deshwal, J.), 2025 SCC OnLine All 2791

Jaibunnisha v. State of U.P., (Manoj Kumar Gupta and Anish Kumar Gupta, JJ.), 2025 SCC OnLine
All 2810

Jila Jeet Chaurasia v. State of U.P., (Vikram D. Chauhan, J.), 2025 SCC OnLine All 2805
Kalpana Devi v. State of U.P., (Manjive Shukla, J.), 2024 SCC OnLine All 8632
Kamlesh Chauhan v. State of U.P., (Chandra Dhari Singh, J.), 2025 SCC OnLine All 2792
Kiran Srivastava v. State of U.P., (Samit Gopal, J.), 2025 SCC OnLine All 2794

Laxman Swaroop Viyogi v. State of U.P., (Saurabh Shyam Shamshery, J.), 2025 SCC OnLine All
2803

Laxmi v. State of U.P., (Ram Manohar Narayan Mishra, J.), 2024 SCC OnLine All 8633
Laxmi v. State of U.P., (Samit Gopal, J.), 2025 SCC OnLine All 2796

Raj Kumar v. State of U.P., (Prakash Padia, J.), 2025 SCC OnLine All 2808

Ram Asre Verma v. State of U.P., (Deepak Verma, J.), 2025 SCC OnLine All 2790

Ram Dulare v. Ram Prakash, (Kshitij Shailendra, J.), 2024 SCC OnLine All 8635
Sabeer Ahmad v. Union of India, (Kshitij Shailendra, J.), 2024 SCC OnLine All 8636

Santosh Kumar Mishra v. State of U.P., (Ram Manohar Narayan Mishra, J.), 2024 SCC OnLine
All 8634

Satendra v. State of U.P., (Samit Gopal, J.), 2025 SCC OnLine All 2795
Shiv v. State of U.P., (Vikram D. Chauhan, J.), 2025 SCC OnLine All 2806
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Soni v. State of U.P., (Arvind Singh Sangwan and Mohd. Azhar Husain Idrisi, JJ.), 2024 SCC OnLine
All 8638

Suraj v. State of U.P., (Siddharth, J.), 2025 SCC OnLine All 2797
Udai Pratap Singh v. State of U.P., (Siddharth, J.), 2025 SCC OnLine All 2798
Vikas v. State of U.P., (Subhash Vidyarthi, J.), 2025 SCC OnLine All 2799

Andhra Pradesh High Court [60]
Abdul Rasool v. State of A.P., (Harinath N., J.), 2025 SCC OnLine AP 1732
Aluvuta Subba Rangaiah Setty v. State of A.P., (Harinath N., J.), 2025 SCC OnLine AP 1728
Amarani Lokesh v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 1716

Anduluri Ananda Rao v. Malleti Projects OPC (P) Ltd., (Subba Reddy Satti, J.), 2025 SCC OnLine
AP 1693

Angadi Sai Chandu v. State of A.P., (T. Mallikarjuna Rao, J.), 2025 SCC OnLine AP 1717

Ayala Thavitidu v. Angirekula Venkata Prasad, (B.S Bhanumathi, J.), 2022 SCC OnLine AP 3578
B. Gangi Reddy v. State of A.P., (Nyapathy Vijay, J.), 2025 SCC OnLine AP 1742

B. Gangi Reddy v. State of A.P., (Nyapathy Vijay, J.), 2025 SCC OnLine AP 1743

B. Gangi Reddy v. State of A.P., (Nyapathy Vijay, J.), 2025 SCC OnLine AP 1744

Badari Tara Chand v. State of A.P., (Challa Gunaranjan, J.), 2025 SCC OnLine AP 1731
Bairarapu Madhu v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 1713

Baki Durgappala Reddy v. State of A.P., (Gannamaneni Ramakrishna Prasad, J.), 2025 SCC
OnLine AP 1749

Dande Srinivasarao v. State of A.P., (T. Mallikarjuna Rao, J.), 2025 SCC OnLine AP 1719
Doma Shivashankar Reddy v. State of A.P., (Harinath N., J.), 2025 SCC OnLine AP 1701

Gimpex Ltd. v. CTO, (R. Raghunandan Rao and Dr K. Manmadha Rao, JJ.), 2025 SCC OnLine AP
1750

Gudapaty Rajesh Dinakar v. State of A.P., (Challa Gunaranjan, J.), 2025 SCC OnLine AP 1725
Kalluri Anjaneyulu v. State of A.P., (Harinath N., J.), 2025 SCC OnLine AP 1703

Kamboji Venkatesh v. State of A.P., (Harinath N., J.), 2025 SCC OnLine AP 1700

Kareedu Naga Malleswari v. State of A.P., (Harinath N., J.), 2025 SCC OnLine AP 1707
Karlapudi Sri Hari v. State of A.P., (Venkateswarlu Nimmagadda, J.), 2025 SCC OnLine AP 1723
Karlapudi Sri Hari v. State of A.P., (Venkateswarlu Nimmagadda, J.), 2025 SCC OnLine AP 1724

Karuchola Venkateswara Rao v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP
1720

Karuchola Venkateswara Rao v. State of A.P., (Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 1718
Koppaka Nageswara Rao v. State of A.P., (Harinath N., J.), 2025 SCC OnLine AP 1698
Koppaka Nageswara Rao v. State of A.P., (Harinath N., J.), 2025 SCC OnLine AP 1699
Kosuri Padmavathi v. Kottana Rambabu, (Harinath N., J.), 2025 SCC OnLine AP 1705

Kristam Srinivasulu v. State of A.P., (Gannamaneni Ramakrishna Prasad, J.), 2025 SCC OnLine
AP 1751

Kurella Rama Swamy v. State of A.P., (T.C.D. Sekhar, J.), 2025 SCC OnLine AP 1746
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M. Adinarayana v. State-ACB, (K. Sreenivasa Reddy, J.), 2025 SCC OnLine AP 1697

M. Sreedevi v. State of A.P., (Gannamaneni Ramakrishna Prasad, J.), 2025 SCC OnLine AP 1739
M.B. Raja Sekhar v. J. Sudhakar Chowdary, (Sumathi Jagadam, J.), 2025 SCC OnLine AP 1694
Malaka Amarnath Reddy v. State of A.P., (Harinath N., J.), 2025 SCC OnLine AP 1702

Malaraju Sreenivasulu v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 1712
Mandelli Sreenu Babu v. State of A.P., (Kiranmayee Mandava, J.), 2025 SCC OnLine AP 1726

N. Govinda Swamy v. State of A.P., (Dhiraj Singh Thakur and Ravi Cheemalapati, JJ.), 2025 SCC
OnLine AP 1721

Nagendra Prasad v. State of A.P., (Harinath N., J.), 2025 SCC OnLine AP 1734
Nakkaraju Satish v. State of A.P., (Harinath N., J.), 2025 SCC OnLine AP 1704

Nandyala Chinna Ramanna v. State of A.P., (Gannamaneni Ramakrishna Prasad, J.), 2025 SCC
OnLine AP 1730

Ommi Adi Lakshmi v. State of A.P., (Harinath N., J.), 2025 SCC OnLine AP 1709
Osuri Devendra Phanikar v. State of A.P., (Harinath N., J.), 2025 SCC OnLine AP 1708

Prammasani Sireesha v. State of A.P., (Gannamaneni Ramakrishna Prasad, J.), 2025 SCC OnLine
AP 1733

R.S. Enterprises v. Commr. of State Tax, (R. Raghunandan Rao and Dr K. Manmadha Rao, JJ.),
2025 SCC OnLine AP 1748

Rajasekhar v. Kumar Vishwajeet, (Subba Reddy Satti, J.), 2025 SCC OnLine AP 1695
Shaik Allauddin v. State of A.P., (Harinath N., J.), 2025 SCC OnLine AP 1710

Shaik Madar Miah v. State of A.P., (K. Sreenivasa Reddy, J.), 2025 SCC OnLine AP 1696
Shaik Mohammed Rafi v. State of A.P., (Nyapathy Vijay, J.), 2025 SCC OnLine AP 1738
Shaik Usman v. State of A.P., (Harinath N., J.), 2025 SCC OnLine AP 1711

State of A.P. v. Nutalapati Siva Rama Krishna, (Ninala Jayasurya and Tarlada Rajasekhar Rao, JJ.),
2025 SCC OnLine AP 1722

T. Vinod Kumar v. State of A.P., (Nyapathy Vijay, J.), 2025 SCC OnLine AP 1741

T.vijaya v. State of A.P., (T.C.D. Sekhar, J.), 2025 SCC OnLine AP 1745

Thonda Pothu Raju v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 1715
Tvsrkv Prasad v. State of A.P., (Harinath N., J.), 2025 SCC OnLine AP 1706

Ungarala Veerababu v. State of A.P., (Gannamaneni Ramakrishna Prasad, J.), 2025 SCC OnLine
AP 1747

United Builders v. State of A.P., (Nyapathy Vijay, J.), 2025 SCC OnLine AP 1740
V.J. Thukaram v. State of A.P., (Nyapathy Vijay, J.), 2025 SCC OnLine AP 1735

V.J. Thukaram v. State of A.P., (Nyapathy Vijay, J.), 2025 SCC OnLine AP 1736

V.J. Thukaram v. State of A.P., (Nyapathy Vijay, J.), 2025 SCC OnLine AP 1737
Vadivelu K. v. State of A.P., (Dr Y. Lakshmana Rao, J.), 2025 SCC OnLine AP 1714

Yenuganti Nagaiah v. Kidambi Vedadridied, (Ravi Nath Tilhari and Maheswara Rao Kuncheam,
J1.), 2025 SCC OnLine AP 1729

Yenuganti Nagaiah v. Special Court Under A.P. Land Grabbing, (Ravi Nath Tilhari and Maheswara
Rao Kuncheam, JJ.), 2025 SCC OnLine AP 1727
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State Act [6]
Bombay Primary Education Act, 1947

Assistant Education Inspector, Class III (Assistant Education Inspector Aptitude Test (AEIAT))
Rules, 2025

Haryana Honourable Disposal of Dead Body Act, 2025

Haryana Registration and Regulation of Travel Agents Act, 2025
Haryana Prevention of Public Gambling Act, 2025

Haryana Contractual Employees (Security of Service) Act, 2024

State Rules [13]
Chhattisgarh Goods and Services Tax (Amendment) Rules, 2025
“Chief Electrical Inspector” Recruitment Rules, 2024
House Father/House Mother/Matron Recruitment Rules, 2023
Goa Media Representatives Accreditation Rules, 2025

Goa Building and Other Construction Workers&apos; Welfare Board (terms and conditions of
appointment of the Secretary and the other officers and employees of the Board) Rules, 2025

Jamadar, Class-II1, in the Directorate of Prohibition and Excise (Pre-service training and Post-training
examination) Rules, 2025

Sub-Inspector, Class-III, in the Directorate of Prohibition and Excise (Pre-service training and Post-
training examination) Rules, 2025

Inspector, Class-II1, in the Directorate of Prohibition and Excise (Pre-service training and Post-
training examination) Rules, 2025

Assistant Education Inspector, Class III (Assistant Education Inspector Aptitude Test (AEIAT))
Rules, 2025

Gujarat Panchayats Financial Accounts and Budget (Amendment) Rules, 2025

Constable, Class-II1, in the Directorate of Prohibition and Excise (Pre-service training and Post-
training examination) Rules, 2025

Ladakh Administration, Director Health Services in the Ladakh Health and Medical Education
Department Recruitment Rules, 2025

Madhya Pradesh Goods and Services Tax (Amendment) Rules, 2023
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